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(iii) G.S.R. 54 (Hindi and English
versions) published in Gazette of
India dated the 10th January,
1970,

(iv) The All India Services (Provident
Fund) First Amendment Rules,
1969 (Hindi and English versions)
published in Notification No.
G.S.R. 55 in Gazette of India
dated the 10th January, 1970.

(v) The Indian Police Service (Fixation
of cadre Strength) Second Amend-
ment Regulations, 1969. published
in Notification No. G.S.R. 160in
Gazette of India dated the 31st
January, 1970,

(vi) The Fifth Amendment of 1969 to
the Indian Police Service (Pay)
Rules, 1954, published in Notifi-
cation No, G.S.R. 161 in Gazette
of India dated the 31st January,
1970. [Placed in Library. See No.
LT-2836/70]

ANNUAL REPORT OF THE SALAR JUNG
Museum BOARD, ETC.

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION AND
YOUTH SERVICES - (SHRI BHAKT
DARSHAN) : On bohalf of Shrimati
Jahanara Jaipal Singh, I begto lay on the
Table :—

(1) A copy of the Annual Report (Hindi
and English versions) of the Salar Jung
Museum Board, Hyderabad. for the year
1968-69 along with the Audited Accounts.
[Placed in Library. See No. LT-2837/70)

(2) A copy of the Ancient Monuments
and Archaeological Sites and Remains
( Amendment )  Rules, 1969 (Hindi
and English versions) published in Notifica-
tionNo. S. O. 5002 in Gazette of
India dated the 20th December, 1969, under
sub-section (4) of section 38 of the Ancient
Monuments and Archaeological Sites and
Remains Act, 1958. [Placed in Library.

See No. LT-2838/70)

PHALGUNA 22, 1891 (SAKA)
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Devws Motor VenicLes (THiRD
AMENDMENT) RULES

SHRI IQBAL SINGH : 1 begto lay on
the Table a copy of the Delhi Motor Vehic-
les (Third Amendment) Rules, 1969 (Hindi
and English versions) published in Notifica-
tion No.F, 3 (40)/69-Tpt.in Delhi Gazette
dated the 24th January, 1970, under sub-
section (3) of section 133 of the Motor
Vehicles Act, 1939, [Placed in Library, See
No. LT-2839/70)

13.30 hrs.

PUBLIC ACCOUNTS COMMITTEE

EigHTY FOURTH AND NINETY SIXTH
REPORTS

st w2 fagrd wrddt (FETAT):

Iqreqer wgrey, § Avw Sar afafa ¥ foer

fafae sfades swqm st g—

(1) farey, arforem #vx frmfor, smare
aar qfd sare@i & it ¥
afafs & 39 & sfedaw & &
m§ famfan 9T @ gTa
o atdagl ¥ W H
84 a7 wfadaw |

% fawmr, w=w™, TEA)
Frarrtier sfaker (arfoafere)
1968, 9T afafa & 74§
sfaaga # 4 mf fawrfont o
T I Bk wrdanfy &
qrew ¥ 96 o afadgT |

difew e\ (AqeT) @ IaTew
wgYea, AT oz % Wi § )

qEHT ATET T AT qy § - & aArqwer
o wfreT ¥ nroaey & frow 125
® ave femrn wga § o W@ F e
mar —

““The Lok Sabha Secretariat
circulate to members either Tat

their



243 P.A.C. Reports

[ faaszar )

residence or through the Publications
Counier, papers,.”
tw ® aw g fe ot qoh qg o A
few @i, I W Arew TR T
wt fexdraqz 07| Ao 4 ATE W FET
aTwaTA wAY o ¥ &7 qoo ¥ fRAY

1. Review by Government on the work-
ing of the Uranium Corporation of India
Limited Jaduguda, Bihar

2. Annual Report of the Uranium
Corporation of India Limited.
waed ® FEdz  Ag fear m@m

9% & fagre & "l o faawadr oo
g =@ fad & srrr wmgarg fo 33 W
"z wut Aff fem war ?

AN CAMET ATE QTET AT § 2o WMo
¥o wfto fo T ¥ dfafors wawaiv
aqr sfereror £ T aftgz Fad 19 67-
68 ¥ srfez s dor oY &, w1 5 o
1970-71 a8 97 <@T § T9H 3 AW FT AT
2§ &1 =10 T wt wgw wifz fr s
wravasig 81 aft 97 & wgww A
TR AT QAT AT g ST wWEEA ¥
w7 Ietie T 57§ 7

MR. DEPUTY-SPEAKER : Firstly, it is
not necessary to circulale the papers that
have been laid on the Table. Membeis
who are interested can get copies from the
Library.

SHRI SHIVA CHANDRA JHA : Itis
not nvailah!g there.

MR. DEPUTY-SPEAKER : Ifit is not
available in the Library, we will look into
it. Secondly, about the delay, that can be
brought to the notice of Dr. V. K. R. V.
Rao,

MARCE 13, 1970
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13.32 hrs.
BUSINESS OF THE HOUSE

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING AND
TRANSPORT (SHRI RAGHU RAMA-
TAH): With your permission, Sir, I rise to
announce that Government Business in
this House during the week commencing
16th March, 1970, wibl consist of —

(1) Further discussion on the Geneial
Budget for 1970-71.

(2) Submission to the vote of the House
of Demands for Grants on Account
(General) for 1970-71.

(3) Discussion on the Resolution seeking
disapproval of the Banking Companies
(Acquisition and Transfer of Uudertakings)
Ordinancc, 1970 by Shri Beni Shanker
Sharma and others and consideration and
passing of the Banking Companies (Acquisi-
tion and Transfer of Undertakings) Bill,
1970.

(4) Discussion and voting on the
Demands for Grants (Railways) for 1970-71.

ot srew fagrt ot (FerAgE) -
Iaremd Y, T faarz ¥ #Y qAw W
T & s oo § R o
afeew e UHo FYT T/ MY FT FIvEw
F ot i w #r v ff o Forear foird
qETT #1 4w A ar A g, Afew o
aft a% wwifoa A §r g AT AH
gzq ¥ wrax e € f, Sy wei W
forq wré www g AT Tfge Afew ooy
YT AT e qgw owd § fe @
foivd ggn frafem ov @ oy ) qreEE-
=0 shw fafret @ ae &1 qad
fs ag foé ot a% 7= & am Wi
T Tofr TER, IEHT T4 FT WA Y7

SHRI JYOTIRMOY BASU (Diamond
Horbour) : Wehave had a lot of talk
about General Cariappa. May [ request
you to convey the displeasure of the House
to General Cariappa so that in future he
will be more restrained ?



